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Supreme Court [12]

Bindu Kapurea v. Subhasish Panda, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2024 SCC OnLine SC
5551

Bindu Kapurea v. Subhasish Panda, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2024 SCC OnLine SC
5550

Bindu Kapurea v. Subhasish Panda, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2024 SCC OnLine SC
5552

Bindu Kapurea v. Subhasish Panda, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2024 SCC OnLine SC
5553

Bindu Kapurea v. Subhasish Panda, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2024 SCC OnLine SC
5554

Bindu Kapurea v. Subhasish Panda, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2024 SCC OnLine SC
5555

In Re : T.N. Godavarman Thirumulpad v. Union of India, (B.R. Gavai and Sandeep Mehta, J1.), 2024
SCC OnLine SC 5549

In Re : T.N. Godavarman Thirumulpad v. Union of India, (Dr D.Y. Chandrachud, C.J. and J.B.
Pardiwala and Manoj Misra, JJ.), 2024 SCC OnLine SC 5556

In Re: T.N. Godavarman Thirumulpad v. Union of India, (Surya Kant and N. Kotiswar Singh, JJ.),
2025 SCC OnLine SC 1401

Sajid Khan v. L. Rahmatullah, (A.K. Goel and Uday U. Lalit, JJ.), 2017 SCC OnLine SC 2269

State of Odisha v. Jita Luha, (J.K. Maheshwari and Aravind Kumar, JJ.), 2025 SCC OnLine SC
1402

Sudershan Singh Wazir v. State (NCT of Delhi), (Abhay S. Oka and Augustine George Masih, JJ.),
2024 SCC OnLine SC 5557

Allahabad High Court [21]
Abhishek v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 4080
Ajay Singh v. State of U.P., (Deepak Verma, J.), 2025 SCC OnLine All 4076
Anju Devi v. State of U.P., (Ajay Bhanot, J.), 2025 SCC OnLine All 4079
Arpit Sharma v. State of U.P., (Dr Gautam Chowdhary, J.), 2023 SCC OnLine All 5431
Asm Traxim (P) Ltd. v. Union of India, (Sanjay Kumar Singh, J.), 2025 SCC OnLine All 4077
Brijesh Yadav v. State of U.P., (Dr Gautam Chowdhary, J.), 2023 SCC OnLine All 5429
Chhotu v. State of U.P., (Dr Gautam Chowdhary, J.), 2023 SCC OnLine All 5427

High Court Bar Assn. v. State of U.P., (Attau Rahman Masoodi and Shree Prakash Singh, JJ.), 2025
SCC OnLine All 4088

Kantiv. State of U.P., (Dr Gautam Chowdhary, J.), 2023 SCC OnLine All 5426

Mohd. Mashood v. State of U.P., (Siddharth and Avnish Saxena, JJ.), 2025 SCC OnLine All 4087
Pawan Kumar Tyagi v. State of U.P., (Saurabh Srivastava, J.), 2025 SCC OnLine All 4078
Pushpendra Pathak v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 4082
Rahul Verma v. State of U.P., (Dr Gautam Chowdhary, J.), 2023 SCC OnLine All 5428

Ramdev v. State of U.P., (Ajay Bhanot, J.), 2025 SCC OnLine All 4084

Sanjay Pandey v. State of U.P., (Siddharth and Avnish Saxena, JJ.), 2025 SCC OnLine All 4086
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Satyapal v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 4085
Shivkumar v. State of U.P., (Dr Gautam Chowdhary, J.), 2023 SCC OnLine All 5430

Sonu Gaud v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 4083
Subhash Munniram Passi v. State of U.P., (Subhash Vidyarthi, J.), 2023 SCC OnLine All 5424
Suresh Gaud v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 4081
Wajid Ansari v. State of U.P., (Dr Gautam Chowdhary, J.), 2023 SCC OnLine All 5425

Andhra Pradesh High Court [47]
Bantu Ramana v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 2539

Baratam Gopala Krishna Rao v. State of A.P., (Venuthurumalli Gopala Krishna Rao, J.), 2025
SCC OnLine AP 2511

Bezwada Venkaiah v. Bezwada Jayamma, (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2506

BNR Constructions v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine
AP 2528

Boja Sharon v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2514
G. Venkatesh v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2025 SCC OnLine AP 2516

Godavari Polymers (P) Ltd. v. CTO, (R. Raghunandan Rao and Sumathi Jagadam, JJ.), 2025 SCC
OnLine AP 2530

Gorle Rajesh v. State of A.P., (K. Sreenivasa Reddy, J.), 2025 SCC OnLine AP 2500
J. Jagannatham v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2504

Jampana Vineeth Varma v. State of A.P., (A. Hari Haranadha Sarma, J.), 2025 SCC OnLine AP
2498

Jawaharlal Nehru Technological University v. Social Educational Trust, (Dhiraj Singh Thakur, C.J.
and R. Raghunandan Rao, J.), 2025 SCC OnLine AP 2512

K. Chinna Linganna v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2523
K. Kesappa v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 2526
K.S. Venkateshwarlu v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 2531

Kalpana Baratam v. Gopala Krishna Rao Baratam, (Venuthurumalli Gopala Krishna Rao, J.),
2025 SCC OnLine AP 2510

Karnati Lakshmidevamma v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2025 SCC OnLine AP
2524

Kesarapu Eswaraiah v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2505
Lingu Khila v. State of A.P., (T. Mallikarjuna Rao, J.), 2025 SCC OnLine AP 2502

Malisetty Shivashankar v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC
OnLine AP 2540

Mandepudi Srinivasa Rao v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 2527

Mattakoyya Rambabu v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine
AP 2517

N. Samba Siva Reddy v. A.P. SRTC, (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
2536

Nemallidinne Chenna Reddy v. State of A.P., (K. Sreenivasa Reddy, J.), 2025 SCC OnLine AP 2503
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P. Lakshmi Devi v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2521

P. Rama Chandra Reddy v. State of A.P., (Dhiraj Singh Thakur, C.J. and R. Raghunandan Rao, J.),
2025 SCC OnLine AP 2513

P. Venkateswarulu v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2518
Pallem Srinivasulu v. State of A.P., (K. Sreenivasa Reddy, J.), 2025 SCC OnLine AP 2501
Pamidikalva Madhusudhan v. State of A.P., (K. Sreenivasa Reddy, J.), 2025 SCC OnLine AP 2499

R. Syamkumar v. Forest Department, (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine
AP 2541

R. Venkateswarlu v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 2532

Ravula Venugopala Rao v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine
AP 2538

Reddi Ramu Naidu v. Sree Venkateswara Entgerprises VZM, (B.V.L.N. Chakravarthi, J.), 2025 SCC
OnLine AP 2508

Sammeta David Raju v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
2496

Shaik Khaja v. Vanukuri Koti Reddy, (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC OnLine
AP 2509

State of A.P. v. E. Subba Rao, (B. Krishna Mohan and A. Hari Haranadha Sarma, JJ.), 2025 SCC
OnLine AP 2529

Sunkavalli Dhanunjayudu v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine
AP 2535

Sunrise City v. Equitas Small Finance Bank Ltd., (Dhiraj Singh Thakur, C.J. and R. Raghunandan
Rao, J.), 2025 SCC OnLine AP 2515

Syed Ummer v. Kareem Syed Baji, (T.C.D. Sekhar, J.), 2025 SCC OnLine AP 2495

T. Maheswari v. AP Sarva Shiksha Abhiyan, (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC
OnLine AP 2534

T. Munirathnam v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2025 SCC OnLine AP 2522

Veera Raghavulu Mutyala (Dr.) v. Union of India, (Dhiraj Singh Thakur, C.J. and R. Raghunandan
Rao, J.), 2025 SCC OnLine AP 2525

Venkatesh v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2025 SCC OnLine AP 2519

Ventrapati Mahesh v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
2497

Vijayanagar Hatcheries (P) Ltd. v. A.P. Pollution Control Board, (Ravi Nath Tilhari and Maheswara
Rao Kuncheam, JJ.), 2025 SCC OnLine AP 2520

Y. Appanna v. State of A.P., (B. Krishna Mohan and A. Hari Haranadha Sarma, JJ.), 2025 SCC
OnLine AP 2537

Y. Aruna v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2533

Yeddula Busi Reddy v. R. Immanuel, (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC OnLine
AP 2507
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Bombay High Court [5]

Anita Yuvraj Naik v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC OnLine
Bom 2583

Bapurao v. State of Maharashtra, (R.G. Avachat and Neeraj P. Dhote, JJ.), 2025 SCC OnLine Bom
2584

Gor Seva Foundation v. State of Maharashtra, (M.S. Jawalkar and Pravin S. Patil, JJ.), 2025 SCC
OnLine Bom 2582

Mohan Pirrapa Harwalkar v. Municipal Corpn. of Gr. Mumbai, (M.M. Sathaye, J.), 2025 SCC
OnLine Bom 2581

State of Maharashtra v. Govind, (Abhay S. Waghwase, J.), 2025 SCC OnLine Bom 2580

Calcutta High Court [15]

Bank of Baroda v. Ankur Saha Union of India, (Biswaroop Chowdhury and Arijit Banerjee, JJ.),
2025 SCC OnLine Cal 5618

Deblina Ghosh Dastidar v. Souvik Ghosh Dastidar, (Sabyasachi Bhattacharyya and Uday Kumar,
11.), 2025 SCC OnLine Cal 5615

J. Uttam Mandal v. Tapan Mallick, (Debangsu Basak and Prasenjit Biswas, JJ.), 2025 SCC OnLine
Cal 5616

Manoj Paul v. Chief Secretary, (Kausik Chanda and Krishna Rao, JJ.), 2025 SCC OnLine Cal 5624

Mihijam Vanaspati Ltd. v. Shining Vyapar (P) Ltd., (Sugato Majumdar, J.), 2025 SCC OnLine Cal
5613

Nanda Rani Debi Nanda Rani Bhattacharjee, In re, (Sugato Majumdar, J.), 2025 SCC OnLine Cal
5619

Pradip Halder v. State of W.B., (Rai Chattopadhyay, J.), 2025 SCC OnLine Cal 5622

Samar Sankar Mondal v. National Investigating Agency, (Debangsu Basak and Prasenjit Biswas,
JJ.), 2025 SCC OnLine Cal 5611

Samsul Huda Laskar v. Kolkata Municipal Corpn., (Rai Chattopadhyay, J.), 2025 SCC OnLine Cal
5625

Sanjoy Kumar Doloi v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5620
Satish Choudhary v. State of W.B., (Rai Chattopadhyay, J.), 2025 SCC OnLine Cal 5612

Sekhar Sarkar v. State of W.B., (Arijit Banerjee and Biswaroop Chowdhury, JJ.), 2025 SCC
OnLine Cal 5617

Siddheswar Bhandari v. State of W.B., (Rai Chattopadhyay, J.), 2025 SCC OnLine Cal 5623

Sumit Kumar Kundu v. Subhra Kundu, (Rajasekhar Mantha and Ajay Kumar Gupta, JJ.), 2025
SCC OnLine Cal 5614

Uttam Tala v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5621

Chhattisgarh High Court [36]
Abhay Kumar Soni v. Upasna Sahu, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 6829

Anil Kumar Lahare v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025
SCC OnLine Chh 6815
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Ekta Rani v. State of Punjab, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 3674
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State Act [8]

Maharashtra Public Universities (Penalties to be Imposed upon Erring Affiliated Colleges/Recognised
Institutions) Uniform Statute, 2018

Maharashtra Public Universities (Norms for Grant of Autonomy to Affiliated Colleges, Recognized
Institutions and Conducted or Constituent Colleges) Uniform Statute, 2018

Maharashtra Educational Institutions (Regulation of Fee) Rules, 2016

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Post Graduate Medical and Dental courses) Rules, 2016

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Undergraduate Law Courses) Rules, 2016

Development Control and Promotion Regulations for Pune Metropolitan Region (PMR), 2018
Haryana Antrarashtriya Gita Jyanti Mela Authority Act, 2024
Haryana Municipal (Amendment) Act, 2024

State Rules [29]
Development Control and Promotion Regulations for Pune Metropolitan Region (PMR), 2018

Maharashtra Civil Services fixation of the seniority of the candidates recruited directly by selection
for the posts of Group “A” and Group “B” (Gazetted) through the State Civil Service Examination
conducted by the Maharashtra Public Service Commission and Undergoing Combined
Probationary Training Programme (Second Amendment) Rules, 2018

Maharashtra Fiscal Responsibility and Budgetary Management (Amendment) Rules, 2019
Maharashtra Police Constables (Recruitment) (Amendment) Rules, 2019
Maharashtra Educational Institutions (Regulation of Fee) Rules, 2016

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Post Graduate Medical and Dental courses) Rules, 2016

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Undergraduate Law Courses) Rules, 2016

Maharashtra Civil Services (Revised Pay) Rules, 2019

Maharashtra Real Estate Appellate Tribunal (Members, Officers and Employees) (Appointment and
Service Conditions) (Second Amendment) Rules, 2018

Maharashtra Disaster Management Rules, 2019

Medical Officer, Group B (B.A.M.S.) in the Maharashtra Medical and Health Services (One time
Absorption of Medical Officers appointed on ad-hoc basis) Rules, 2018

Instructor (Laboratory Assistant (Technical)) Group-C in the Government and Non-Government
Aided Institutes under the control of Director of Technical Education (Recruitment) Rules, 2018

Maharashtra Public Universities (Norms for Grant of Autonomy to Affiliated Colleges, Recognized
Institutions and Conducted or Constituent Colleges) Uniform Statute, 2018

Mabharashtra Public Universities (Procedure for Recovery of Damage or Loss from an Authority or
Body or Members thereof or from an Officer) Uniform Statute, 2018

Maharashtra Public Universities (Penalties to be Imposed upon Erring Affiliated Colleges/Recognised
Institutions) Uniform Statute, 2018
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Haryana Real Estate Regulatory Authority, Gurugram Real Estate Bank Accounts for the Registered
Projects (First Amendment) Directions, 2023

Haryana Panchayati Raj Election Expenditure (Maintenance and Submission of accounts) Order, 2024
Financial Assistance for stage III & IV cancer patients
Samarth Vriddh SEWA Ashram Scheme, 2024

Panchkula Metropolitan Development Authority (Haryana Shehri Vikas Pradhikaran, Properties,
Interests in Properties, Rights and Liabilities), Transfer Scheme, 2024

Haryana Ayurvedic Department (Group B) Service (Amendment) Rules, 2024

Haryana Minor Mineral Concession, Stocking, Transportation of Minerals and Prevention of Illegal
Mining (Amendment) Rules, 2024

Haryana Architecture Department (Group C) Service (Amendment) Rules, 2023

Haryana Public Works Department (Buildings and Roads Branch) Headquarters&apos; Office
Ministerial Service (Group C) Amendment Rules, 2024

Haryana Wildlife Preservation Department, State Service, Executive (Group A and Group B) Service
(Amendment) Rules, 2024

Haryana State Co-operation Department Head Office and Sub-offices (Group C) Service
(Amendment) Rules, 2023

Haryana State Forest Executive Section (Group C) Service (Amendment) Rules, 2024
Haryana Advocate General (Group B) Service (Amendment) Rules, 2024
Haryana Chowkidara (Watchman) Amendment Rules, 2024

Policy Documents [1]
Policy Documents [Online Transfer Policy for Teaching Staff (Haryana)]
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002766986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002766986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002766987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002766988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002766988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002766989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002766989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002766990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002766990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002766991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002766992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002766993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002766932
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To get this list regularly join our:-

Telegram Channel - https://t.me/scconline

Follow us:-
LinkedIn - https://in.linkedin.com/company/scconline
Instagram - https://www.instagram.com/scctimes_/
Twitter - https://twitter.com/scconline
YouTube - https://www.youtube.com/user/thescconline
Facebook - https://www.facebook.com/scc.online

QOO0 6 MHE

© EBC Publishing Pvt Ltd


https://t.me/scconline
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://twitter.com/scconline_
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://t.me/scconline
https://twitter.com/scconline
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://t.me/scconline�
https://twitter.com/scconline�
https://www.youtube.com/user/thescconline�
https://www.facebook.com/scc.online�
https://in.linkedin.com/company/scconline�
https://www.instagram.com/scctimes_/�

